an=

Title: Introduction of the Special Financial Assistance to the Mational CapitalTerritory of Delhi Bill, 2015.
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HON. DEPUTY SPEAKER: The question is:
"That leave be granted to introduce a Bill to provide for special financial assistance to the National Capital Territory of Delhi for the

purpose of implementation of development works relating to housing, water, sanitation, roads, schools, skill development and welfare
schemes for women, children and poor people living in the urban villages and for matters connected therewith."

The motion was adopted.
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HON. DEPUTY SPEAKER: Item No. 42 — Dr. Shashi Tharoor - Not present. Item No. 43, Shri Janardan Singh Sigriwal.
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